CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH

CP 423/2003 in
OA 2297/2002

New Delhi this the 8th day of December, 2003

Smt.Lakshmi Swaminathanm, Vice Chairman (J)
Hom'blie Shri V.K.Majotra, Vice Chairman (A)
Ra jendra Pras
3/0 Sri Lil
R/0 102/8,
- Mayurr Vihar

AT -

New Delhi.

VERSUS
rradip Kumar Shukla,
Secretary (Appointment),
State of Uttar Pradesh
Lucknow

O R D E R (ORAL)

{Hon'ble Smt.Lakshmi Swaminathan, Vice Chairman (J)
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Grievances, New Delhi, who has not been impleaded in
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